\ 2021 TEM NO. 18 COURT NO. 4

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

TRANSFER PETITION (CIVIL.) NQ(s). 172 OF 2006 (For Prel.Hearing)

VARAKALA SANDHYA Petitioner(s)

VERSUS

VARAKALA SUNI L KUMAR Respondent ( s)

(Wth appl n(s) for ex-Parte stay)

Date: 31/03/2006 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTICE B. N. AGRAWAL

HON BLE MR JUSTICE A K. MATHUR
For Petitioner(s) M. H manshu Minshi, Adv. ( SCLSC)
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

| ssue notice.

Until further orders, further proceedings

Il remai n

st ayed.

[ Charanjeet Kaur ]

Court Master

SECTI ON XVI A

in

the trial Court sha

[ On Prakash ]

Court Master






